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| TEM NO. 6 COURT NO. 2 SECTI ON XI A

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

I.A Nos. 10-12 IN C A NO 3196-3198/2014 AND I.A. NGCS. 1-3,
10-12 AND I. A NO 17 IN C A NO 3198/2014 AND |. A NOS. 22-27 IN
C. A NOS. 3199, 3211, 3213, 3216, 3217 AND 3218/2014 in G vil
Appeal No(s). 3196-3198/2014

STATE OF KERALA & ORS. Appel | ant (s)
VERSUS
B. SURENDRA DAS ETC. Respondent ( s)

(for directions and pernmission to file addl. docunments and office
report)
(for final disposal)

W TH
I.A No.14-16, 17 & . A NO.... in C A No. 3199-3218/2014
(Wth appln.(s) for directions, permi ssion to file addl.docunents)

WTH I.A Nos.19-21 and |.A Nos.28-48 in C. A Nos.3199-3218/2014
(for direction and office report)

Date : 14/07/ 2014 These applications were called on for hearing
t oday.

CORAM :
HON BLE MR, JUSTI CE H. L. DATTU
HON BLE MR JUSTI CE ARUN M SHRA

For Appellant(s) M.V.Gri, Sr.Adv.
M. Ranmesh Babu M R , Adv.
For Respondent (s) Dr. Abhi shek M Si nghvi, Sr. Adv.
M. Sanand Ramakri shnan , Adv.
M. K. B. Par deep, Adv.
M . Raj eev M shra, Adv.
M. M P. Vinod , Adv.
M. A ay K Jain, Adv.
Signature Not Verified
M. Vim esh Kumar, Adv.
Digitally signed by
Ranmana Venkata Ganti
Dat e: 2014.07.15
12:41:41 1 ST
M . Kapi | Sibal, Sr. Adv.
M. C. U. Singh, Sr.Adv.
Reason:

M . Roy Abraham Adv.
Ms. Seema Jai n, Adv.
M. Hi m nder Lal , Adv.
2

M. Romy Chacko , Adv.
M. Varun Mudgal , Adv.

Ms. Sum ta Hazari ka , Adv.
Ms. I psita Behura, Adv.



M. Rohit Kumar Singh , Adv.

M . P. D. Baby John, Adv.
M. Sajith. P, Adv.

Ms. Kiran Bhardwaj , Adv.

M. Venkita Subranmoniam T. R , Adv.

M . Rahat Bansal, Adv.

M. P. Sreekumar, Adv.

Ms. Usha Nandini. V ,Adv.

M. Al ex Joseph , Adv.
UPON hearing the counsel the Court made the follow ng

ORDER

Application(s) for inpleadnent, if any, is/are allowed.
List the matters in the first week of Decenber, 2014 on a

non- m scel | aneous day.

(G V. Ranana) (Vi nod Kul vi)
Court Master Asstt. Registrar



